IN THE CENTPAL ADMINISTRFATIVE TRIEUITAL, JAIFUF. BENCH, JAIPUR.(:;//

* % %

Datz of Deciszion: 23.9.96

OA 154/96
Phool Chand Arya, Chisf Traine  Controller (Flanning), Western Railway,
Jaipur. (
... Applicant
) Versus

1. The Union of India throwgh the Censral Managjzr,. Weskhzin Railway,

Churchgate, Bombay.
2. The Divigicnal Péilway Managsr, Western Failway, Jaipui.
3. The Senicr Divisional Opzrabing Manag =T (Bzkt), Weatzrn Failway,

Jaipur.
4. Shri  Sawant Fam, Chief Trains Controller (inrnargc), Western

' Railway, Jaipur.
. e+« ReEspondents

CORAM:

HON'ELE MR, GOPAL I'PISHITA, VICE CHAIFMAIL]

HON'BLE MP. O.P, SHAFMA, ADMINIZTRATIVE MEMBER

For the Applicant ee« Mr. Dharmendra Agarwal

For the Res pwudwnto ...
ORDER

COFAL IR

PEFR HOMN'BELE MR, SHIA, VICE CHAIEMAN

Applicant, Phool Chand Arya, in thiz application u/z 19 of the
Administrative Tribunales Act, 1925, has mainly zought a direction to the
regpondents for his posting 23 Chiefd Trains Comirollzsr (Inchairge) in the

Jaipur Divigion at Jaipur, vice respondsnt Ho.d.

2. Wz have heard the lzarned counsel £of che applicanc.  He zstates
that the grievance of the applicant has lkeen '@dress': and he, therefore,
seeks permizsicon o withdraw cthis 0A, Permizsicn is granktsd. The OA is
dismizsed as having hezn w1Lthw n, at the atags of admission.
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(0.P. SH_LRMA.J
ADMIMISTRPATIVE MEMEER

VK

jhre
(GOPAL KRISHNA)
VICE CHAIRMAN



